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Petition(s) for Special Leave to Appeal (Civil) No(s).1 06 06/ 2006

SHE SHMN SHUKL A Petitioner(s)
VER SUS
DI.OSDEOR I A & ORS Respondent ( s)

(Wth prayer for interimrelief and office report )

Date: 29/ 07/ 2008 This Petition was called on for hearing today.

For Petitioner(s)
Ms Charu Singhal , A Dv.
M S Manoj Swarup & Co., Adv.
For Respondent (s)

Ms. Pur ni m a Bhat, Adv.
Ms. Mona Raj vans hi , Adv

UPON hearing counsel the Court made the follow ng
ORDER

IA No.1 is all owed.
File af fidavit with pr oof of dasti service
respondent Nos. 1 and 4.

List again on 3.9. 2 00 8 .
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i n respect of

(MP. BHADRAN)
Registr ar



